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(c) The recommendatioiu of the Sarkar 
C^omittee were winideradby the l> tm aors' 
of the National Laboratories and Itetaareh 
Afiiociations a t a Confereoce held oa 24th 
and 25th October, I97i at Poona and they 
have expressed their views. The recommea* 
dations of the Sarkar Committee are being 
considered in the light of these views.

. (b) Iteport of the Ceoiral Bureau of 
Ib^tiiiiuion ri'veakd that a false travell­
ing aliowahce claim was made and obtained 
1>y SEhri iklonsia. Departmental proceedings 
ate beimi instituted against him.

Sailnr CoanBittce Report on 
C ^ . L S .

2 m  SHRI JYOTIIIMOY BOSU ;
^ SHKl R. V. BADF :

SHRI B. R. SHUKLA :

Will 5 »  Minister of SCIENCE ANP 
TECHNCttX)GY be pleased to state:

. (lO whether the Sarkar Committee of 
I ^ t ^ y  on the Council of Scientific and 
{ndiitftrial Re^srch has submitted its 
•e^n d  part pf the Report;

if to , the main suggestions made 
t i H ^ : a n d

(c) the reaction of Government theieto?

THE M I N lS l^  o p  PLANNiNG 
ANO MmiSTER OF D E P A R lil^ T  
O P S q E N C e AND ISCHNOaLOGY 
(SB R IC  SUBRAMANIAM) (a) Yesv

Sarkar Committee Report on
C.S.I.R.

2369. SHRI BISHWANATH JHUN- 
JHUNWALA:

SHRI INDRAJIT GUPTA;

Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state ;

(a) whether the Sarkar Commitee in 
Part-I of their Report has suggested sweep­
ing charges in the set-up of the Council 
of Scientific and Indtutrlal Research;

(b) whether th^ recommendations of 
the Sarkar Committee have been considered 
by Government; and

(c)ifso^ (he recommendaticms which 
have been accepted for implementation?

THE MINISTER OF PLANNING 
AND MINISTER OF DEPARTMENT 
OF SCIENCE AND TECHNOLOGY 
(SHRI C. SUBRAMANIAM) ; (a) TItt- 
Sarkar Committee in Part-Il and not ki 
Part-I of their Report have recommended 
tto  foltowing nu |o r changes In the s e t ^  
o f ' : t h e C . S . I . l l . : T t ' '

: (I)
tiea of th r  CSfjR jo a ^ :



prloi4|fn' Mpotmud x«m ud i, 
•tep^Honi o f loflWit*d< 4etm o-
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«ooi4)mtioiii, r  * flwlr
mmreh prognmniM u d  «sti>

tenstittitbd lato a  CooirdfMtiM 
OHincil coaoniied wii^ conim

(II) The rewairch prpgnnimes of the
CSIR shonid be evolved In con* 
luUatioo with the National 
Commits on Scieooe tod  
Tecbnology.

(iil) The Board of Scientific and
Industrial Research (BSIR)

. should be abolished and the
Directors’ Conference should be 
placed on a formal basis.

(iv) The Prime Minister and the
Minister incharge of the port­
folio under which the CSIR is 
included should disassociate 
themselves from the ofRce of the 
President and Vice-President of 
Governing Body and should 
retain connection as Chairman 
and Vicc'Chairnian of the 
Society. The Director General 
should be ex-offlcio Chairnmo 
of the Governing Body with 
four Directors and experts to be 
nominated by the Government 
the objective being the inter­
nalisation of the management of 
the CSIR. The same pattern 
will be followed in the National 
Laboratories where the Director 

, will pe Chairman and 3 to 4
Project Leaders and 2-3 experts 
members of the Executive 
Commitiees.

(V ) The Governing Body of the
CSIR should be suwjorted by •  
strong technical Secretariat at 
the Headquarters.

(vi) Ttw Laborat«ri» ihould be 
)he oMo«ories to 

; v I n t M i c t i c a  and.;

Part'll of the Report^ of tl^  SarkiMf 
Committee was laid on the Tabto of Loir 
Sabha on 24 .1 K71. A copy of thp 
b  available la the Library of

(b) and (c). The rec'ommoada,tioi« ^  
the Sarlcar CtMamittee werfe considert6d falf: 
the Director of the National Laboratorlieil 
and Research Associations at a  Conferbiibe 
held oa 24th and 25th Octcrtw^ 1971 a» 
Poona and they have expressed their 
The recommendations of tl»: 
Committee ate being considered In the 
light of these views.

Shortage of Track and Bws T]rire* aa# .
Tabes in West Beagal

2370. SHRI SAMAR OUflA: Will 
the Minister of INDUSTRIAL DEVELOP­
MENT be pleased to state:

(a) whether the West Bengal Tifans- 
port system is facing a crms d u e ^  scai» 
city of tyres and tubes;

' (b) whether about SO per cent tnioln 
and buses, particularly In Mie rural arMs 
have been compulsorily g a r a ^  for w tet a t 
tyres and tubes; and

(c) whether black-marketing o f ' t y ^  
and tubes is creating trouble?.

THE MINISTER OF STATE IN T H f 
m in is t r y  o f  INDUSTRIAL OEVB» 
W)PMENT (SHRI OHANSHYAM
(a) to <«). Information h a | bm^^y^ 
for from tl^  Oovernroent ^  ''^ a t 
Mid will. (Ht receipt,. be l^d  bn the t a i ^  
'-of'.the''House,-'




